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IDstructlonl to Deihl Police to Curb 
CommuDal Acthltla 

1943. SHRI MUHAMMAD SHERIFF: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

<al whether the Central Government 
had given instructions in June, 1970 to tho 
Deihl Police to take Itemest measures 
again!! the people Inciting communal trouble 
In the capital ; and 

(b) If so, the details thereor and the 
special steps taken by Government In this 
rellard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAM NIWAS MIRDHA): (a) and (b). No 
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specific mstructions were Issued to the Delhi 
Administration in June, 1970 rcaardin8 
mcasurC5 to deal with communal elelDCnts. 
The Central Government remain in constant 
touch with them £c8ording the communal 
situation io Delhi. The author,ties concerned 
are fully vigilant. On June 2', 1970 the 
District Magistrate of Delhi Issued an order 
under section 144, Cr. P. C. prohibiting the 
holdinl "f physical drills etc. by membeu of 
any rtlisious group or community. 

Judicial Enq"lry against Shl, Sen a deman-
ded by P ... afll5 and Workers Party 

In Mabaco.tra 

19"4. SHRI MUHAMMAD SHERIFF: 
WiI1lhe Minister of HOME AFFAIRS be 
pleased 10 state: 

ta' ",hether any judicial inquiry was held 
into Ihe Shiv Scna's activities as demanded 
by the Pcasants and Work."rs Party in 
Maharashtra ; and 

(b) if >0, Ihe details thereof and, if not, 
the reasons therefor 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
kAM NIWAS MIRDHA): (a) No, Sir. 

\b) The Sta'e GovelDment do not consi· 
der it nece.-ary to hold any such inquiry. 
Strict, igilance is being maintained regarding 
tbe acti,ities of the Shiv Sena and prompt 
and deterrent action is taken whene,er any 
acts of lawlessness or violence come to 
notice. 

Merger of Areas of HImachal Pradesb 
10 PUDiab aDd HaryaDa 

194', SHRI MUHAMMAD SHERIFF: 
Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whetber Government bave considered 
tbe merser of areos of Himachal Pradesh In 
Punjab and Haryana lor ceo.omic, polillcal 
and territo.ial feaSOlls ; and 

(b) if 50, the details thereOf and, If not, 
the rea.ons therdor ? 

THE MINISTER OF STAlE IN THE 
MINISTRY OF HOME AFFAIRS, AND 
MINISTER OF STATE, DEPARTMENTS 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH (SHRI 
K. C. PANT) : (a) No, Sir. 

(b) Even since Himachal Pradesb was 
constituted, it had been kept 88 a separate 
entity and, in fact, certain areas of Punjab 
were merged in it at tbe time of reOlganisa. 
tion of that !Otate. Thereafter there was no 
justification to reverse the ~  and 
merge the areas of the Union territory in the 
adjoining States. 

A. R. C. Recomendatlons on Reshuffle 
of SecretarIes 

1946 SHRI G. Y. KRISHNAN: Will 
the Minister of HOME AFFAIRS be pleased 
to stHe : 

(8) whether it is a fact that Government 
have accepted the recommendatio"S of the 
Administrative Reforms Commission regar-
ding the reshume of the vanous Secretaries; 
and 

(b) if so, thc names and the Ministries 
in which the Secretaries have d.,oted mere 
Ihan JO years ? 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
HOME AFFAIRS AND MINISTER OF 
PLANNING (SHRIMATI E'lDlRA 
GANDHI) . (a) There is no such recom-
mendation. 

(b) Does not arise. 

Attack 00 C. P. I. 1M) Office in Jalpalgurl, 
West BengDI 

1947. SHRI VISWANATHA MENON: 
SHRI JYOTlRMuY BASU : 
SHRI UMANATH : 
SHRI GANESH GHvSH : 
SHRI MOHAMMAD ISMAIL; 

Will the Minister of HOME AFFAIRS 
be pleased to stale: 

(a) whether it is a fact Ihat Ihe ~  

Committee Office oC the C. P. I tM) in 
Jalpal8uri, Wesl Benlllli ~  10:lIl1y destroyed 
by somo miscre'nts on the .16th June, 1970 ; 

(b) if so, the 101111 number of perSOns 
wbo bad been arreSled ill Ihis ~  ; 

(e) whether aoy aelion has been taken 
a&ains! ! he attackers ; 

(d) if so, the details tberl:of ; and 

(e) if not, tbe reasons tberefor 1 




